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“That leave be granted io introduce
a Bill further to amend the Central
Silk Board Act, 1948”.

The motion was adopted.

SHRI KHURSHEED ALAM
KHAN: Sir, I introduce the Bill.

12.12 HRS.
MATTERS UNDER RULE 377

Need for Stopping the 193/194 Vara-
nasi-Mahanagri Express Train at
Burhanpur
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(ii) Need for gearing up of the Co-
operative movement in the country and
expediting establishment of a Sugar

factory in the Cooperative Sector in
Uttar Pradesh
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